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STANDING COMMITTEE ON COMMERCE
FIRST REPORT.

SHRIKP. UNNIKRISHNAN (Badagara):
Sir, Ibegtolayonthe Table a copy of the First
Reportofthe Department Related Parliamen-
tary Standing Commitiee on Cornmerce.
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(i) Needto Ensure that iIndustries set up with
subsidy inHimachal Pradeshare not shifted
outof ther, State

[Transiation]

SHRI KRISHAN DUTT SULTANPURI
(SHIMLA): A lot of industries were setup in

. Himachal Pradeshafterindependence. Atime
' came, when the Centre as well as the state

Govemment provided subsidies of lakhs of
rupees inthe foam of machinery and building
there to set up their own industries. Lakhs of
rupeeswere also spentonthe industries setup
bythe Government. But now thoseindustries
arein acritical condition. Severalindustrialists
have shifted the industries after geeting the
subsidy outofthe state and the workers working
inthose industries have become jobless. Not
only this, some of the industries setupinpublic
sector havebeengivenonlease andsome have
beensoldout. This hasincreasedthe problem
ofunemployment andthe workerstherearein
muchdistress today.

|, thereol, request the Central Government
toensurethatthe industries set up with subsidy
inHimachal Pradesh are not shifted outofthe
state.

(ii)Needto Ensurethe Landiess People

get Possession of Landaliottedto them Par-
ticularly District of Uttar Pradesh

[ Transiation]

. SHRI LAKSHMI NARAYAN MANI
TRIPATHI (Kaiserganij): Mr. Speaker, Sir, in
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different states of the country, especially in
various districts of Uttar Pradesh, the landiess

sowing hundreds of acres of landforthe last so
manyyears.

The poor labourers of Manjaldwusj of
Manparatehsi thesis and Godhias Tapesiwah
HataNasirganjeic. of Kaiserganj tehsi under
district Behraich have till dale notbeen given
possessionof the land, allofied o them twenty
yearsago onfease. .

~

Therelore. ¢ s my demand that he Central
Government should ensune implementasion of
this national policy in the public interest by 30th
June, 1993 andiessees shouldbe gvenposses-
sion of their land after properly demarcaling it.

(iii) Need to connect sombhal townin

Uttar Pradeshwith Gajrauta by Broadguage
RaillLine

DA, S.P. YADAY (Sambhal). Mr. Spealer,
Sir, Sambhal is an ancient historical town of
buteventhenit has not gotproper rad facility.
This city eams sufficient loreign exchange of the
country by exporting precious and beautiful
omaments made of homs andbones.

| request the hon. Minister of Raiways to
immediately connect Sambhal town with
Gajraulaby broadgauge radlline. twillopena
new route between Dethi and Lucknow, fcon-
Chanetitilito Luck nowwillbe economically and
socially beneficial for avast nwal area.

(iv) Mhm.mm
Station, West Bengal.

SHRIJTENDRANATH DAS (Jalpaiguri):
I wish to draw the attention of the Government o
the fact that by a recent order. the Ministry of
Raidwayshave closed downthe Radway stasion,
Odiabati, West Bengal. It is one of the oldest
station which has been existing since 1952 #t



